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far as possibls, T would not like a
single allottee to be cau-ed any incane
venience, but symetimes it cannot be
helped, becanss of the difficulty of
water, electricity and sewerage which
i3 there in Delhj,

Shrl Kapur S'ngh: I would like to
Enow whether the basis of soiution of
this housing vroblem is the principie
“live where vou work”, or ‘he avail-
ability of cheap ang eiarny .cansport; if
the latter, how do Governnient pro-
pose to co-ordinate the transport ser-
vices with these housiag scheries?

Shri Mehr Chzng Khenaa: We are
only concernel with tha constructicn
of houses for Governmant servants
and Government offices as far as {his
question is coucerned and my idea is
to have hous2s near ‘» he plaae of
office as far os possible,
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Shri Ranga: Is there no co-ordi-
aated plan in order to see that these
satellite townships are built in such
places ‘n such a way that people there
will hive easy access to their places
of work and employment! Other-
wise, what is the use of taking them
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away and building them houses there
where they find themse]ves comp:ete);
helpless?

Shri Mehr Chand Khanna: This
matter has been fully examined under
the Delhj Master Plan. Having exa-~
mined that we have selected a few
satellite townships arounq and we try
to develop each on the bass of the
Delhi Master Plan.

Shri S, C. Samanta: May 1 know
whether this scheme includeg the pro-
posed township that was to be built
for those emp oyees who hailed from
East Pakistan and if so what pro-
gross has been made?

Shri P. S. Naskar: This does not
arise out of this question. The hLon.
Member is referr'ng to the Kalkaji
developm:nt scheme for the East
Pakistan refugees who are living in
Delhi and employed here. Tais
scheme is different.

Tibbia Coliege, New Delhi

*763. Shri Pratap Singh: Will the
Minisier of Health be plcased to
state:

(a) whether the Ayurvedic and
Unani Tibbia College, New Delhi is
recognisead by Delhi University; and’

(b) if not, the action Government
proposed to take in the matter?

Th2 Deputy M nister of in the
Mon'stry of Health (Dr, D, 8. Raju):
(a) No, Sir.

(b) The Ayurvedic and Unans.
Tibbia College Board passed a Reso-
lution in its mzeting h21d on the 31st
August, 1963 to take necessary steps
to get the College affiliated to ‘the,
University of Dzlhi. 't is understood
that the matter is being taken up by,
the Chief Commis-ioner Dehi with
the Delhi University.
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Shri Pratap Singh: Ig it a fact that
the graduates angq diploma holders of
ayurvedic and unani systems of med:-
gine, New Deihi are not being regzis-
tered in the various States of the
Indian Union and, if so the reasons
thereof?

The Minister of Health (Dr. Sushila

Nayar): No, Sir; there is no such
thing. .
Shri Pratap Singh: May 1 know

whether the institution may form a
Central Council of Indian Medicines
and if not what are the reasons?

Dr. Sushila Nayar: 1 do not see
how that arises from this.

Shri K. N. Pande: May I know
whether the Ministry has given
clearance io the Chief Commissioner
to ta.k with the Deihi University?

Dr. D. S. Raju: Yes, Sir.

Shri D, C. Sharma: May I know it
the Ministry has approved the coursos
of read'ng and syllabus for ayurve-
dic and unani systems in this collega
as thev do in the case of colleges
that are run according to the allopa-
thic system of medicine?

Dr. Sushila Nayar: The Ministry

does not approve the courses for
anybody—ayurvedic, allopathic or
unani.

Shri Sham Lal Saraf: May I know
whether Government contemplates
encouraging  institutions like the
Tibbia Coliege to set up universities
of their own, or what else do they
proposz? ‘

Mr. Speaker: That is a different
thing.
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Dr. D. S. Raju: Yes, Sir; that was
about affiliation to the University
and the abolition of the night classex
Subsequently that was given effect
to and the night classes were abcii
shed .
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Dr. Sarojini Mahishi: May 1 know

why the univers'ty is delaying tbe
giving of recognition tp this? :

. Dr. Sushila Nayar: It is pot pas
sible for me to reply to it, Sir.





